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NOTIFICATION

The 14th July, 2022

No. LGL.196/2017/82.– The following Act of the Assam Legislative Assembly which

received the assent of the President of India on 29th June, 2022 is hereby published for general

information.

 ASSAM  ACT  NO. XXIV OF 2022

(Received the assent of the President of India on 29th June, 2022)

THE ASSAM AGRICULTURAL PRODUCE AND LIVESTOCK

MARKETING (PROMOTION AND FACILITATION) ACT, 2020



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226364

AN

ACT

.



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6365



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226366



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6367



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226368



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6369



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226370



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6371



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226372



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6373



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226374



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6375



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226376



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6377



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226378



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6379



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226380



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6381



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226382



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6383



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226384



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6385



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226386



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6387



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226388



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6389



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226390



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6391



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226392



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6393



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226394



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6395



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226396



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6397



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226398



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6399



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226400



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6401



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226402



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6403



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226404



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6405



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226406



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6407



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226408



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6409



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226410



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6411



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226412



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6413



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226414



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6415



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226416



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6417



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226418



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6419



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226420



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  2022 6421



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY 15,  20226422

Guwahati :  Printed and Published by the Director, Directorate of  Printing & Stationery, Assam, Guwahati-21.

Extraordinary Gazette No. 1045 - 100 + 10 - 15 - 07 - 2022.  (visit at– dpns.assam.gov.in)

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,

Legislative Department, Dispur, Guwahati-6.


